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*102. [Transferred to the 3rd May, 1984.] 
TV coverage for  rural  areas 

*103. SHRIMATI MONIKA DAS: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state what 
steps Government have taken to extend the 
use of INSAT-IB in order to improve the 
coverage of T. V. programmes in the rural 
areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI H. K. L. BHAGAT): 
National Programme between 2100 and 2250 
hrs. every day is relayed by all Doordarshan 
Kendras throughout ihe country via INSAT I-
B/Microwave link. 25 TV transmitters depend 
on INSAT I-B for relay of their total 
transmitter T.V. coverage in the country is 
being expanded by setting up 26 High Power 
and 118 Low Power T.V Transmitters to cover 
70 per cent of the population. All these 
transmitters will relay programmes through 
INSAT I-B, 

Area specific programmes and educational 
programmes, are telecast for selected distts. of 
Andhra Pradesh and Orissa through INSAT I-
B, Similar service for Maharashtra, Bihar, 
Gujarat and Uttar Pradesh is proposed to be 
introduced during the current year, 2000 DRSs 
and 200 VHF Receivers are proposed to be 
installed for community viewing in the above 
mentioned six States. 400 DRSs each have 
been provided in Andhra Pradesh and Orissa. 
150 VHF Sets have been installed in the 
service area of Nagpur Transmitter in 
Maharashtra. The remaining sets have been 
ordered. 

INSAT I-B is proposed to be untilized for 
expansion of TV service in the North-East 
Region extending coverage to about 80 per 
cent of the population of the areas. The 
scheme is under implementation. 

SHRIMATI     MONIKA  DAS; Mr. 
Deputy  Chairman,  Sir,  there was a proposal 
to set up a TV relay    station    at 

Chamundi Hills, Mysore. But now I am told 
instead of the Chamundi Hills, Mysore, they 
want to set up this station at Tumkur. I do not 
know why this location has been changed. I 
think, Chamundi Hills is the easiest and ideal 
place and more people would be benefited if 
we have a TV relay station there. I would like 
to know whether there is any special reason 
for this change in location. 

SHRI H. K. L. BHAGAT: I think, Sir, so 
for as this particular transmitter is concerned, 
it is going to cover the same area which was 
originally thought. I shall check it up anyway. 
She has asked me why they have changed the 
location from Chamundi Hills to another 
place. For some technical reasons, some 
decision has been taken. Anyway. 1 will look 
into it and I will also discuss this question 
with hon. Member. 

SHRIMATI MONIKA DAS: I would like to 
know from the hon. Minister whether they 
have any special programmes for the rural 
areas, fo be beamed through Insat I-B? There 
can be a lot of programmes which can be 
telecast like programmes on tural education, 
child care programmes, programmes for rural 
women and so on. I would like to know from 
the Government whether they are 
contemplating to take up any special audio-
visual programmes for the rural areas. If so, I 
would like to know the details. 

SHRI H. K. L. BHAGAT,. The hon. 
Member wants to know what are the visual 
programmes shown on the TV for the rural 
areas. The programmes, on the entire TV 
network, through the trail-mitters are carried 
through the Insat I-B and all the programmes 
are seen on the TV by the rural as well as 
urban people. It ia not as if some programmes 
are being seen by the rural people only. All 
the programmes which are carried on the TV 
network, which consists of visual 
programmes, are equally seen by the urban as 
well as rural people. There are also a number 
of programmes which are of interest to the 
rural people,    which 
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have a rural content. There are some 
programmes which are meant for the rural 
areas but these programmes are also seen by 
the urban people. The people in the rural and 
urban areas have so many common problem, 
common tastes and so on. But the hon. 
Member may be aware that some area 
specified programmes have been introduced. 
For example, educational programmes. Some 
more programmes are likely to be introduced. 
We are going to introduce some educational 
programmes specially for the rural areas, as 
area specific programmes. 

SHRI M. S. GURUPADASWAMY: The 
hon. Minister has stated that there have been 
some technical problems which have 
influenced the Government to shift the 
location of the TV station from Chamundi 
Hills to some other place. But my information 
is—it is authentic;—the technical openion has 
been taken before a decision was taken by the 
State Government to allow this TV station to 
be set up at the Chamundi Hills and the place 
was also fixed up. But there has been 
rethinking on this and how they want to shift 
tbis station from this place to some other 
place. I would like to point out to the hon. 
Minister that there is no technical bar for 
setting up this station at Chamundi Hills. This 
has been listed by the technical team as the 
place ideally suited for setting up this station. 
They wanted to locate it at the old All India 
Radio station at Mysore. I do not know why 
they have decfded to change the location. May 
I know from the hon. Minister whether they 
will reconsider the whole decision and set up 
the station at the Chamundi  Hills? 

SHRI H. K. L. BHAGAT: I have already 
submitted respectively that we do not take any 
decision on any extraneous considerations. 
There is absolutely no extraneous 
consideration involved in this. I have already 
assured the hon. Lady Member and I would 
also like to assure the hon. Member now that i 
will sit with them ,go into this question and 
discuss it with them. We want to set it up as 
quickly as possible. Our purpose is to see that 
this TV expansion programme is implemented  
within     the     time-schedule. 

 is a big and unprecedented expansion 
programme and we want to complete it within 
the time-frame which has been laid down. As 
I said, I will sit with the hon. Members and 
discuss this question with them 

 

SHRl H. K. L. BHAGAT: Sir, the question 
does not relate to my Ministry, 
but 1 will certainly like to be of some help. I 
will write to the Chief Minister but that is the 
problem where the hon. Member can take up 
the State Govem-ment 

 
SHRI JASWANT SINGH: Mr. Deputy 
Chairman, Sir, with the launching of INSAT-
IB, along with its other functions what was 
made available for television was on a broad 
consideration, about  of the facility of INSAT-
TB. Now with that l/3rd of the facility of 
INSAT-IB being made available for television 
and broadcasting, in terms of time available 
for broadcasting, a certain facility became 
available to the Ministry. I would like to ask 
two clarifications in this respect. 
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The first is, in the context of this facility 
made available to you, what has been the 
percentage utilisation of that capacity? If 
there is a shortfall in the percentage of 
utilisation of that capacity, what are the 
restrictions which are preventing you from 
utilising it to tho fullest? 

The second clarification. The Minister is 
talking about additional transmissions and the 
hardware component of broadcasting of 
Doordarshan. That is one aspect about the 
hardware component. Let there be more 
television centres, many more numbers of 
transmission areas being covered, whether it is 
at Tumkur or at Mysore, all these are matters 
about which the Minister is readily assuring 
the Members that he will go into the question, 
but then there is the question of inputs. You 
can have any number of television sets but if 
there is no programme, what will come of it, 
whether it is gramin khetr or shahri khetr? So, 
on the question of software what is the 
Ministry thinking, how is if going to fill that 
gap which is already unfilled, and what is the 
status of the Joshi Committee Report on the 
question? 

SHRI H. L. K. BHAGAT: Now, Sir, the hon. 
Member wants to know how such use we are 
making of the INSAT-IB facilities available. 
The transponders which are marked for our 
television, radio, we are utilising them, ln 
fact, we have asked for some utilisation of 
another reserve transponders for carrying 
special programmes to the North East. But as 
I said, we have a certain time duration at 
present. We are using the available trans-
ponders which are available to us, it is not 
that any transponder is lying idle. We can 
make more and more use of them as we go on 
increasing the duration of transmission time. 

The second question of the hon. Member is 
about the software and I am glad that he has 
mentioned this. That is a very important 
question and for the hon. Member's kind 
information I might say that the Government 
is very much conscious about improving 
software. A number of concrete steps have 
been taken to improve the software.    
Contacts have been estab- 

lished with the various theatre groups and 
various   types   of  programmes   are   being 
mounted.     Programmes  are being mounted 
relating to health,  education, science 'and  
technology. A highpowered    coordination 
Committee has   been formed with myself  as  
Chairman and the  Secretary-of the various 
Ministeries on that. Discussions have also been 
held with ths State Development   Corporations,     
professionals outside. A number of specific 
topics have been chosen.  Some of    the serials 
have been in progress. Some programmes have 
already come on it. So, the Government is very 
much     conscious to improve  the software.  We 
are keen     to    project the picture of India's  
social     and  economic culture, its rich  and 
varied     culture,  its present and past, its present 
progress and the dimensions of this    progress.    
So, a variety of India's culture is being projected. 
Precise steps have been taken to im-prove the 
software. 

So far as the Joshi Committee Report is 
concerned, the report was submitted two or 
three weeks ago. That report is under 
consideration and will he givsn due 
consideration. 

 



9 Oral Answers [ 30 APRIL 1984 ] to Questions 10 

 



11 Orol Answers [RAJYA SABHA] to Questions    12  
 

Manufacture of Essential Drugs 
104. SHRIMATI  USHA  MALHO. 

TRA; t 
DR.  LOKESH  CHANDRA: 

Will the Minister of CHEMICALS AND 
 ERTILIZERS be pleased to state whe- 
ivier it is a fact that the manufacure of 
essential drugs falling in categories I and 
II which are at present subsidised by 
category III products will be adversely 
affected as a result of the latter becoming 
tmprofitable due to the lower mark-up 
now being given for them? 

THE MINISTER OF CHEMICALS AND 
FERTILIZERS (SHRI VASANT SATHE):  
No, Sir. 

It is open for the manufacturers of category 
III formulations    to seek higher 

t The question was actually asked    on the 
floor of the House by Shrimati Usha Malhotra. 

markups in respect of Category III for-
mulations linked to their individual pro-
fitability. 

SHRIMATI USHA MALHOTRA; Sir, will 
the hon. Minister be pleased to state how the 
mark-ups on essential drugs in categories I 
and II have been worked out by the 
Government, does the percentage allow a 
break-even point so that the drugs do not fall 
short—there is a short supply in the market—
and essential drugs are within the reach of the 
common man and the interests of the 
consumers an well safeguarded? 

SHRI VASANT SATHE: Yet, Sir. As far 
as categories I and II are concerned, which 
are the more essential drags, while 
considering the question cf mark-up which, 
according to the Drug Price Control Order for 
categories I ami II ig 40 per cent and 50 per 
cent respectively, these matters have been 
taken into const-deration and drugs m these 
categories are not in short supply. They are 
being produced adquately. 

SHRIMATI USHA MALHOTRA; My 
second supplementary is, what are the reports 
of the monitoring cell in your Ministry, what 
are the reports of tho cell partaining to last 
year, regarding the non-availablity and 
shortage in tho market of essential drugs? 
Will the hon. Minister throw some light on 
that and also say what ere the findings of the 
Central Drug Standards Control Organisation 
and the reports of the State Drug Controllers? 
SHRl VASANT SATHE: There is a Standing 
Committee to go into this question which 
consists of representatives of the Health 
Ministry, the BICP and our Ministry which 
always periodically reviews all those 
considerations and decides the policy to see 
'hat drug* in these categories are not only in 
adequate supply but there is an 
encouragement for their growth and there is 
no loss for the manufacturers. That is why this 
whole concept of mark-up; the concept  is 
meant for this. 

DR. LOKESH CHANDRA: In his reply to 
Unstarred Question No. 1453 on 12th March  
1984. the hon. Minister    had 

SHRIMATI MONIKA DAS; Not only 
U.P. Every State should be there. 


